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on ALR.,
Coimbatore Station

2479. SHRI ERA MOHAN: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there ig any proposal
to start commercia] broadcasting on
A.LR. Coimbatore Station; and

(b) if so, when it is likely tp be
implemented and the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA): (a) and
(b). All Indip Radio’s proposalg in-
clude setting up a Commercial Broad-
casting Centre at Coimbatore during
1980—85 plan period. However, these
draft proposals are yet to be approved
by the Government.

Royalty on crude payable to Gujarat

2480. SHRI DIGVIJAY SINH:

SHRI MOTIBHAI R. CHAU-
DHURY:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether it is a fact that the
Gujarat State receives a royaity of
Rs. 30/- per tonne of crude which
was fixed some five years ago;

(b) what has been the rise in the
price of crude since this amount was

fixed; and

(c) whether Government have now
decided to fix this royalty amount
on a percentage basis per tonne
rather than on g flat amount?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) No,
Sir. The royalty @ Rs. 42/- per M.T.
is payable to the Government of Guja-
rat w.e.f. 8-9-1976 on crude oil and
casing head condensate produced in
the State of Gujarat.

JULY 1, 1980

Writien Anstbers 52

(b) There is no change in the basic
price or indigenously produced crude
oil since September, 1876.

(c) No decision has been taken till
now. The entire matter is due for
review only in September, 1080.

Agreement with Nepal for extending
the embankment over rivey Kamaia

2481. SHRI BHOGENDRA JHA: will
the Minister of IRRIGATION be pleas-
ed to state:

(a) whether there was an agree-
ment with the Government of Nepal
for extending the embankments over
river Kamala in Madhubani district
of Bihar beyond Jaynagar upto
Mirchaiya in Nepal;

(b) if so, causes of delay in this
extension and the time schedule tor
completion;

(¢) whether the Eastern and Wes-
tern Kamala canals are short of
water during lean seasons; and

(d) what steps are being taken tlo
augment the same?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDEY): (a) to (d).
The information is being collected and
will be placed on the Table of the
House.
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Drilling in Kasargod Offshore

2483. SHR; A. NEELALOHITHADA-
SAN NADAR: Will the Minister of
PETROLEUM AND CHEMICALS be
pleased to state.

(a) when the drilling in Kasargod-
offshore has been started;

(b) whether Governm it  have
received any progress repart in this
respect,

(¢) if so, the details the wof;

(d) if not, reasons ther » r; and

(e) whether the Government of
India have ever asked for such a
report?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) Dril-
ling of a 'well (No. KG-1-1) in the Ka-
sargod offshore structure was started
on 31st March 1980,

(b) Yes, Sir,

(c) The progress on drilling of this
well was included in the regular fort-
nightly reports received from the
ONGC. The well was drilled during
April/May 1080 to a depth of 2070
metres. The well has proved dry.

(d) and (e). Do not arige.
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Development of Regional Film
Indusiry

2484, SHRI SAMAR MUKHERJEE:
Will the Minister o INFORMATION
AND BROADCASTING be pleased to

state:

(a) steps taken By Governmemt to
encourage the development of the
regiona] film industry; and

(b) the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY .QF INFORMATION
AND BROAD CASTING (SHRIMATI
RAM DULARI SINHA): (a) and (b).
The following steps have been taken by
the Government to encourage the deve-
lopment of regional film industry:—

1. Film Censors

Government have a proposal under
consideration for setting up of a regio-
nal office of Censor Board in Bangalore
in the near future. Similarly, Regional
offices will be set up at other centres of
film production in the country, in due

course,

II. Film Festival

Regional films are entered in Inter-
national Film Festivals on the recom-
mendation of the All India and Regional
Advisory Panels;

(ii) regional films are included in
the package of fllms screened
during Indian film weeks held
abroad;

(iii) regional films are included on
the Indian Panorama Section
of the International Film Festi-
val of India;

(lv) regional films are entfered in
the Market Section of the In-
ternational Film Festival of
India; and

(v) regional fiims are .allowed.to be
shot on foreign locations,





